
IN THE HIGH COURT OF AT NEW 
F.No.71S/SA-S/Comp.lDHCIN0. _--!-_=--_. 

Dated: 11/08/2021 

The Registrar 

Delhi 

New Delhi 

To, 

(on the website Delhi High 

In continuation this Court's Notice No.F.No.715/SA-5/Comp.lDHCIN0. 10704 

07.08.2021, whereby quotations two hundred (200) nos. of HP/DelllLenovo Desktops 

'"'''HAC''\.!were it is hereby for all that technical 

sllecifications of ["Processor - CPU Core is (Latest Generation), 3.2 Ghz, 12 MB Cache, 

6 or higher Memory (RAM) - 16 GB DDR4-2933, 4 Dim slot"] will be read as 

["Processor - CPU Intel Core Generation), Ghz, 12 '-'.........,. 6 Cores or 

higher & Memory (RAM) 16 GB DDR4-2666, 4 Dim slot"] 

The firms are willing to the Two (200) nos. 

HPlDell/Lenovo for Registry Court are to submit quotation to AOJ 

Stationery Lawyers' Block-III, No.6, Ground Delhi 

on or before till 5:30 P.M. 

In case any has submitted quotation in terms Tender no. F.No.71 

5/Comp.lDHCIN0.10704 dated the to ensure that revised quotation 

terms of this to is also before the due date. 

ours Truly, 
;/ 

(fovi~ f'Jr;I/:l-) 
'(Rajee umar Chauhan) 

Joint (IT/Sty.) 
for General 

~
 
CC to Director (IT) Coul1- for uploading on the official the Delhi Court. 




